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AIR Bases built in Pakistan by 
China 

*122. SHRI P. RAJAGOPAL 
NAIDU: 

SHRI RAM SWARUP RAM: 

Will the Minister of DEFENCE be 
pleased to state: 

(a) whether Government are ["ware 
of the twelve air bases in Paldstan 
being built by China which may be 
used against India; 

(b) whether Government are o.ware 
of the Chinese build up of spt:cial 
forces in the Northern frontiers of 
India and also helping the i t ~ 

forces on the border; and 

(c) if so, the steps being considered 
to counter the military designs of our 
neighbours? 

THE MINISTER OF STATE IN 
THE MINISTRY OF DEFENCE (6HRJ 
SHIVRAJ V. PATIL): (a) It haii :..orne 
to Government's notice that Pakistan 
is building new airfields and renovat-
ing some aIrfields which have 110t been 
in use. Government have informa-
tion that there is Chinese t ~e  

(b) Government have seen such ~

ports in the Press. 

(c) Government take into account 
the existing and likely developments 

in our security environment Imd 'take 
appropriate action in the interest ot 
our national security. It is not desir .. 
able in public interest to disclose fur-
ther details. 

SHRI P. RAJAGOPAL NAIDU: I 
would like to know whether the Gov-
ernment has lodged any protest with 
Pakistan and China with re~ r  to 
these things. 

SHRI SHIVRAJ V. PATIL: Govern· 
ment has found it necessary to lodge 
a protest with Pakistan and Chin'! in 
this respect. Government knows that 
there is collaboration and cooperation 
between Pakistan and China in mili· 
tary matters and Government doe'3 not 
feel that something will come out by 
just protesting, but informally we 
have been expressing that in order to 
have good relations and in order to 
have peace maintained in this part of 
the world and in our country, it is 
better not to give assistance of that 
nature. 

SHRI P. RA.1GOPAL NAIDU: Is 
the Government taKing steps to :;tren-
gthen our borders against these 
maCihinations? 

SHRI SHIVRAJ V. PATIL: All 
that is necessary is being done. 
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SHRI KRISHNA CHANDRA HAL-
DER': Part (a) of the question is: whe-
ther Government are aware of the 
twelve air bases in Pakistan being 
built up by China which may be used 
against India. T'lre hon, 'MinIster 

in his reply has stated that GAY.em-
ment have information that there is 
Chinese i t e ~ I would like to 
know whether there is any Ohinese all' 
base or there is any air base buiit by 
China in Pakistan. In view of the 
reply given by the hon. Minister. 
will the Government seek assistance 
from the Soviet ~io  and other 
r:ountries to build air bases? 

SHRI SHIVRAJ V. PATIL: 1. have 
said that some air bases are being 
built in Pakistan and the Chinese 
assistance is there, as far as some· 
bases are concerned. From this, it 
does not flow that we should go out 
and seek assistance from other count-
ries. I think it would be possible for 
us to protect our interests; and we are 
doing the same thing. It is not neces-. 
sary to go out and seek assistance. 

(Interruptions)·· 

MR.. SPEAKER: Not allowed, 
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SHRI SHIVRAJ V PATIL: 1 have 
not said anything about the Chinese-
bases. I have said something about 
the assistance. 

SHRI MADHAVRAO SCINDIA: Is 
it a fact that Pakistan is developing a 
chemical nerve gas capability', and that 
these air bases may be used' to Ql!liver 
this capability on Indian targets? 

SHRI SHIVRAJ V, PATIL: I must 
submit that this question does not 
arise out of this. 

SHRI INDRAJIT GUPTA: rose 

DR. SUBRAMANIAM SWAMY= 
Anyone of us. 

MR. SPEAKER: You may decide 
amongst yourselves. 

DR. SUBRAMANIAM SWAMY; I 
am Younger than him, So, I deserve. 

------
•• Not reco·rded. 
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DR. SUBRAMANIAM SWAMY: The 
Minister has informed the Houl1e that 
no protest has been formally lodged 
with Pakistan or China in this matter. 
I would like to know from the Minister 
whether he thinks that the development 
of the collaboration between Pilkistan 
and China has not reached a poin.t 
. where a formal protest is necessary; 
and is it a fact that there are no 
Chinese planes or Chinese uilots at 
any of the air bases in Pakistan? 

SHRI SHIVRAJ V. PATIL: If a 
country does something i~  is 
directly in conflict with the i.nterest.s 
of our country, and if any objection to 
that can be taken, "a protest is lodged. 
In this case, they are collaborating and 
cooperating with each other. And if 
:t becomes necessary for us to object 
10 t1heir collaboration and cooperation, 
and if it can be done under the inter-
national law and in the circumstances 
in which one country has collaborated 
with others, that can be done. But here, 
they are collaborating and cooperating, 
and helping each other. We don't 
know whether it can be done. But 
we do express that that may not help 
in creating conditions which will be 
conducive to maintaining peace in this 
part of the world. 

DR. SUBRAMANIAM SWAMY: I 
asked him whetner there was ;jny 
Chinese base or Chinese pilot in ~

tan in any of these air bases. Does 
he have any information? 

SHRI ~  V. PATIL· It will 
not be advisable to give all the.se de-
tails. 
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MR. SPEAKER: Mr. Ramavat!lot' 
Shastri, yOu should not guide me here. 
I have to be quided by myself. I 
know Mr. Gupta's importance. 

DR. KARAN SINGH: Sir, may I 
know from the han. Minister (a) whe-
ther any of these air bases which have 
been mentioned in this question have 
been constructea-in the Pakistan-occu-
pied area of Kashmir; and (b) 
if so, whether the Government has 
not considered it necessary ~e er  

to launch a protest. Will they launch 
a protest if they are in Pakistan occ l-
pied Kasihmir because Pakistan alwdYs 
says that by reiterating its claim to 
Kashmir, it is not violating the SimI .. 
Agreement that is its stand. Our 
stand is that legally and constitution-
ally the entire State of Jammu & 
Kashmir is an Iridian territory; if 
there is a base in that area, will the 
" hon. Minister tell the HOtlse whether 
or not the Government will lodge a 
protest with Pakistan? 

SHRI SHIVRAJ V. PATIL: If any-
thing is done in the area which is 
occupied by Pakistan, we do have a 
locus-standi to protest; and if some-
thing of that nature had been done, we 
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in the past have protested. Here, now 
it is not advisable to disclose all ihe 
details and we are not disclosing 
them. 

SHRI INDRAJIT GUPTA: One part 
of the question which I was intending 
to ask had been asked by my: friend 
about the possible bases in the i~t  

-occupied territory. I also want 
to know whether they have any lnfor-
mation that these air bases to which 
re1erence had been made are situated 
in that territory which is our terdtory 
occupied by China: if so, have we given 
up our claim; if not, why did we not, 
during this Non-Aligned Conference. 
point out that China has been Ih.olding 
on to our territory? We had sp.)ken 
about so many other people, but we 
have never mentioned that our terr~

tory is also held by China where bases 
have been built up. (Interruptions) 
We are very much interested in tbis 
matter. You please say something 
about it. 

SHRI SHIVRAJ V. PATIL: 1 must 
make it very cleur to this hon. House 
that there are ~ i  things which can 
be openly discussed and there are 
certain other things which cannot be 
openly discussed, as far as Defence is 
concerned. If we disclose this thing 
here, we do have full confidence in 
the members sitting in this House, hut 
we are not sure whether that informa-
tion will not be used by our adversa-
ries outside. So, we have to take 
care of that. It is only with that 
view we do not disclose all these 
details. (InteTruptions). 

SHRJ INDRAJIT GUPTA: Can he 
not reply to the first part of my Ques-
tion,i.e., whether he has any informa-
tion about the base which are located 
in that part of our territory which is 
occupied by China? 

SHRI SHIVRAJ V. PATIL: 1 have 
not completed my reply. A very com-
plex quclStioDi'"1i,as been asked by our 
learned member, Shri Indrajit Gupta. 
Probabl3' everything that bas been 
asked i17'. that question does not belong 
.to this tlepartment; it does not come 

out of this question. (InterruptioM) 
They can take objection if I had com-
pleted m¥, reply. Before I complete 
my reply, their objection is nQt rele-
vant. What I was saying is that we 
have not given up our claim to the 
territory of Kashmir. But what kind of 
stand we took in the Non-Aligned con-
ference and all those things, 1t WQuid 
not be necessary to discuss this matter 
while discussing" tlhis question. If 
everything under the sun is sought t~ 
be discussed under this question, it 
will be very difficult. 
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MR. SPEAKER: Q. No. 123. 

(Lnterruptions) 

SHRI INDRAJIT GUPTA: Why does 
he persist in refusing to reply to the 
first part of my question? I want 
to know whether it is in their lmow-
ledge or not. If they do not know, 
they should say so. He can reply to 
that part of the question, as to whe-
ther any of these bases are located in 
that territory of Qurs which is occu-
pied by Pakistan or China. 

SHRI SHIVRAJ V. PATIL: 1 ha.e 
said that we are taking precautions. 
It will not be in the interest of our 
nation to discuss every detail here. 

(Lnterruptions) 

SHRI BlJU PATNAIK: What pre-
cautions can you take if they builtl 
the bases? (Lnterruptions) 

SHRI JYOTIRMOY BOSU: Mr. PatH 
does not know that Mr. Biju Patnaik 
has conducted a lot of research into 
this. (Interruptions) 

Beneftts to Eleetronic Industry 

*123. SHRI AR'VlNO NETAM· WilI 
the PRIME MINISTER be e ~e  to 
state: 

(a) whether the JlI.ectronic 
try is not' bein, treated 

Indus-
or liven 




